1207 Written Answers

Tee MINISTER or MINES anp
FUEL (Surt K. D, Maravrva): (a)
and (b) Government are at present
considering the report of an Experts
Committee which has suggested grad-
ing of coals on the basis of calorific
value. If this suggestion is imple-
mented, the price structure of coal
will have to be fitted in with the new
classification, but there is no question
of overhauling the price structure hy
itself,

CuT IN THE COST OF STEEL PRODUCTION

*165. Surt PANNALAL SAROGI:
Will the Minister of STEEL AND
Heavy INDUSTRIES be pleased to state:

(a) whether Government have de-
cided to cut the cost of production of
stee] in the Public Sector; and

(b) if so, what are the detdils of
the scheme drawn up in the matter?

Tue MINISTER or STEEL ANp
HEAVY INDUSTRIES (Sarr C. Sus-
RAMANIAM): (a) and (b) Measureg
to reduce the cost of steel production
and expedite the movement of end-
products are constantly under review,
Steps are taken to rationalise the
working and the methods of produc~
tion so as to achieve reduction in cost,
These matters were also considered
in a recent meeting with the General
Managers and Directors of Hindustan
Steel Ltd, When their attention was
drawn to the need for cost reduction
and the examination of measures to
that end. F
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NATIONALS OQVERSTAVING
1N INDIA

Y [PAKISTANI

*166. Surr V. M. CHORDIA: Will
the Minister of Home Arrairs be
pleased to state:

(a) the number of Pakistani na-
tionals in each of the States of India
and the Union territories, who have
not left India even after the expiry
of their visas; and

(bj the action being taken against
them?]
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+[Tee DEPUTY MINISTER IN THE
MINISTRY or HOME A¥FAIRS
(SHRIMATTL MARAGATHAM CHANDRASE- _
KHAR); (a) and (b) The information
is being collected and will be laid
on the Table of the House, as soon as
it is available.]

PERMANENT ASSISTANTS IN THE CENTRAL
GOVERNMENT

70, Surr V., M. CHORDIA: Will the
Minister of HoME AFrrARs be pleas-
ed to state:

(a) the number of permanent As-
sistants working in the Central Secre-
tariat as on the 15th January, 1963;

(b) whether Government have
taken any decision on the recommen-
dation made in the Second Pay Com-
mission Report regarding methods
and procedures of promotion to the
Section Officers’ Grade; and

(¢) what decision, if any, has been
arrived at for the introduction of a
Selection Grade for senior Assistants?

+{ 1 English translation,



